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Sh. B.R. Sachdeva, Advocate for the petitioner. Ms. Roshni Shukla, Advocate

for the respondent.

She files memo or vakalatnama to represent the respondent. The present case
s filed as a fresh case. Further, this registry points out certain defects which are
required to be cured by the petitioner. Meanwhile, the respondent is also at liberty

to file a formal reply to the present petition. Hence, the time is granted.

The matter to be listed on 23™ January, 2018.
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Member (Judicial)

Typed by:
Kavya Prakash Srivastava
[Stenographer)



